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RE: MOTION FOR ADJOURNMENT

Reported Statement by the Prime
Minister on merger of Sikkim

SHRI K. LAKKAPPA (Tumkur): I 
have sent an adjournment motion on 
the statement made by the Prime
Minister regarding annexing of Sik­
kim. You kindly adjourn the House 
lor a discussion on the definite issue 
This is a very important issue.

MR. SPEAKER: I had received it at 
about 10.45 hours. It is under my
examination. I will let you know the 
result tomorrow.

(Interruptions)

SHRI K. LAKKAPPA: This is very 
important. It should be taken up 
today. This is a very important issue. 
(Interruptions) The responsible Prime 
Minister of India ought not to hive 
made such a Statement. This is a very 
important issue. (Interruptions) He 
has made such a statement. (Inter­
ruptions) . Against the sovereignty of 
this country, he has made such a 
statement. I will request you to con­
sider my adjournment motion.

MR. SPEAKER: I am considering. .
(Interruptions)

SHRI SAUGATA ROY (Barrack- 
pore): You inform us what has been 
done. We gave notice before 
10 O’clock in the proper form, in a 
proper way. (Interruptions)

$  j  i wm srwfr %
*TS »T?q 5T̂ T ^  fcnn ? 
*r? *r=q ^nrr sran j? . . . ( sw gpt)

MR. SPEAKER: I am examining the 
matter, I have told you. I will give 
the decision tomorrow. >

(Interruptions)

sr?* =̂T»TT :

SHRI K. LAKKAPPA: When there 
is an adjournment m otion.... (Jnter-
ruptions). Short Notice Question.......
(Interruptions). The Prime Minister 
of India is attacking the sovereignty of 
this country.

sit ?T*T ^  ‘ stT'I'TIm
w m  jfr  f  srcq Tt ;jt^ tt

jf I 1Tr. 5TT7 sflf>-»T £ I *̂T
TT WTT Hr"I 'T*f V I  "J-T TT e n r  1

SHRI K  LAKKAPPA: The Prime 
Minister of India is attacking the 
Sovereignty of India. Our sovereignty 
is in danger. This is a very important 
question; it cannot be postponed. (In­
terruptions).

ffTR t t  *®arm : q^r IT? 
si Ii 'TTfiH faiTT jTHT ^ I
vfvr t*t t  t  9T7 rm  ?m r  t f t
T%*T I VPTT T*T 'T'r ?. TT aTT v n r  

TTJT TT PHT *T 7  TT tfr W Z  TTfcTT 
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TTT if 5"T TT stTŴ TT TToTT jj I

MR. SPEAKER: I am on my legs. 1
have received two notices. The -nat­
ter is being examined be me. 

(Interruption!})



29 Oral Answers PHALGUNA 18, 1899 (SAKA) Oral Answers

SHRI A. C. GEORGE (Mukanda- 
puram): You are not hearing me. You 
give your ruling alter hearing me.

MR. SPEAKER: I have not come to 
a decision at all.

(Interruptions)

You can come and tell me in the 
chamber.

(Interruptions)
•One b* one, I am dealing.................

(Interruptions)

SHRI A. C. GEORGE: In the history 
o f the Indian Parliament, this is the 
flrfit time that the Prime- Minlter ol 
the country is questioning the very 
national integrity of this country. It 
is something which we should discuss 
immediately. Never in the history of 
the country or even of the w orld.... 
(Interruptions)

nil ^
WS2TCT jft, % 7T7 m i
•life* f>~HT I

SHRI K. P. UNNIKRISHNAN 
(Badagara): I am on a goint of orc*er

*r> ^  : s iw ra  sfr,

j R f  ft i 5  w t t

^  g I VTT STIR TT jRT*
ft fV j i nr srrc $, t *
% it *ttt w r | ?

MR. SPEAKER: The arrangement of 
the business is: first of all. Questions 
then Short notice Question and 
thereafter come the other matters.

SHRI K. LAKKAPPA: Adjournment 
Motion.

MR SPEAKER: Adjourment Motion 
comes after the Short Notice Question.

SHRI K. P. UNNIKRISHNAN: On 
a point of order, arising out of your 
observations. You just now mention­
ed that you were examining the Ad­
journment Motion. Under what rule

or procedure have you the authority 
to say that you are going to examine 
the Adjournnfent Motion? On Ad­
journment Motion, you have no cush 
right. I want to have it clarified here 
and now. (Interruptions)

ir*Tr STffr W IT  I t  *TNTT 
T̂̂ TT j? I ®ll£

< ♦ 4 i

MR. SPEAKER: The Short Notice 
Question comes first Mr. Nawab Singh 
Chauhan.

SHORT NOTICE QUESTION 

y rv rm m v ft,
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THE MINISTER OF INFORMA­
TION AND BROADCASTING (SIIP.I 
L. K. ADVANI): (a) Shri R. C. Agar- 
wal, Engineering Assistant working at 
the Chhatarpur station of A.I.R., is 
understood to have committed suicide 
on the night of 28-2-1978.

(b) and (c). On receipt of the inf nr- 
mation, an Addl. Chief Engineer ot 
A.I.R. and the Chief Vigilance Offi­
cer of the Ministry of Information and


